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Civil Appeal No('s) . 4719/ 2008
S.E.B.I.
VERSUS

MAGNUM EQUI TY SERVI CES LTD. & ORS.
(Wth appln.(s) for stay and Ofice Report)

W TH
C. A No. 5235/2008
(Wth appln.(s) for stay and O fice Report)

SECTI ON XVI |

I NDI A

Appel I ant (s)

Respondent ( s)

Date : 06/10/ 2015 These appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE VI KRAMAJI T SEN

HON BLE MR JUSTI CE SHI VA KI RTI SI NGH

For Appell ant(s) C. U Singh, Sr.

SFSSS

For Respondent (s)
Kaveet a Wadi a, Adv.
Shashank Tri pat hi,

Pawan Kumar Bahl ,

SS5 5FS

Adv.

Mahesh Chi bber, Adv.

Dhawal Mehrotra, Adv.
Bhar gava V. Desai, Adv.
Saunya Mehrotra, Adv.
Ri shi Gautam Adv.

Adv.

Adv.

Vijay Kumar Ahl uwali a, Adv.
Veer esh Kumar Sharnma, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER

Heard | earned counsel for the parties.

Hear i ng concl uded.
Judgment reserved.
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